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business from borrowers/cash credit parties
of the above branch; and

(c) if so, the total amount of business
procured by the said official for his wife and
1he amount of commission his wife got in
such transactions during the last three
years?

THE MINISTER OF STATE IN THE
DEPARTMENT OF ECONOMIC AFFAIRS
IN THE MINISTRY OF FINANCE (SHRI
EDUARDO FALEIRO): (a) to (c). State Bank
of India has reported that the Manager (SBI)
of its Ajmal Khan Road Branch had, as
required under the SBI (Supervising Staff)
Service Rules, informed the bank in Decem-
ber 1987 that his wife was allotted commis-
sion agencies in respect of Unit Trust of
India/National Savings Certificate/Public
Provident Fund during September '87, No-
vember 87 and December '87 respectively.
The Bank has further reported that it has
neither received complaints from any quar-
ter, including borrowers/cash credit parties
that the officer is misusing his official position
nor is there anything to substantiate that the
officer has violated or committed breach of
Bank’s Service/Conduct Rules.

Expenditure Incurred on Command
Area Development Programme

8981. SHRI GOPAL K. TANDEL: Will
the Minister of WATER RESOURCES be
pleased to state:

(a) the number of Command Area
Development (CAD) projects and expendi-
ture incurred thereon since the beginning of
the Fifth Plan in State and Central Sectors,
Project-wise, Plan-wise and State-wise;

{b) the additional irrigated area brought
under utilisation under the said Programme
Projects, Plan-wise and State-wise;
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(c) whether adequate monitoring for
satisfactory performance of CAD projects is
done by Union Government before the
Central funds are released every year for
such projects; and

(d) if not, whether there is any system
for the realistic evaluation evaluation of
perfermance of il such centrally sponsored
C.A.D. projects?

THE MINISTER OF STATE IN THE
MINISTRY OF WATER RESOURCES
(SHRIMATI KRISHNA SAHI): (a) State-
wise, Plan-wise details of the number of
Projects under the centrally sponsored CAD
programme are given in Statement-| below
State-wise, plan-wise details of expenditure
incurred in the State and-Central Sectors
under the CAD programme since the begin-
ning of the 5th Plan, are given in statement-
Il below.

(b) State-wise and Plan-wise details of
utilisation of irrigation potential for projects
covered inthe CAD programme, are given in
statement-il below.

(c) and (d). Central assistance for CAD
programme is released to State twice a year
on selected of activity. A detailed examina-
tion is done at the time of release of assis-
tance on the basis of statements submitted
by the States giving progress of expenditure
and physical achievements. Besides, prog-
ress of the programme is reviewed during
Annual Plan discussions held in the Plan-
ning Commission. An in-depth evaluation of
the CAD programme has also been carned
outby lIM, A_bmedabad attheinstanceofthe
Ministry of Water Resources. Findings of the
IIM study were considered at a National
Workshop held in Delhi in Feb., 1988. The
recommendation of the Workshop, have
been commended to State Governments for
action.
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STATEMENT—
State-wise and planwise details of number’of Project s taken up Under Centrally Sponsord
cad programme
S. No. Name of State Total Number of Projects
End of End of End of
Vth Plan Annual Vith Plan
(1977-78) (1979-80) (1984-85)
1 2 3 4 5
1. Andhra Pradesh 5 5 8
2. Assam 1 1 3
3 Bihar 6 6 6
4. Goa - 1 1
5. Gujarat 3 g 11
6. Haryana 4 4 4
7 Hmachal Pradesh - - 1
8. Jammu & Kashmir 1 2 6
9. Karnataka 5 5 5
10. Kerala 3 10 10
11. Madhya Pradesh 7 7 9
12. Manipur 1 1 2
13. Maharashtra 9 16 17
14. Orissa 3 3 3
15. Rajasthan 3 3 4

16. Tamil Nadu 3 3 5
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1 2 3 4 5
17. Uttar Pradesh 3 3 3
18. West Bengal 3 3 4
Total 60 76 102




STATEMENT-II
State-wise and Plan-wise details of expenditure of CAD Programme

(Rs. in lakhs)
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S.  Name of State Expenditure during Annual Plans (1978-80) Vith Plan (1980-85)
No. Vith Plan (1974-78)
Central State Central State Central State
Share Share Share Share Share Share
1 2 3 4 5 6 7 8
1. Andhra Pradesh 543.23 668.00 51438 1070.00 1894.94 4594 31
2. Assam 10.00 700 21.52 46.00 86.95 145.10
3. Bihar 912.66 383.00 1128.95 166.00 1823.09 1919.58
4. Dadra & Nagar Haveli - — — — — 70.53
5. Goa — — — — 33.25 48.77
6. Gujarat 940.63 184 00 422.88 . 92.00 1805.02 1451.38
7. Haryana 64.21 109.00 62.18 49.00 49282  7268.00
8. Himachal Pradesh — — - — 22.88 27.58
9. Jammu & Kashmir 19.08 36.00 2729 158,00 16601  613.38
10. Karnataka 452.88 451.00 505.14 485.00 1592.12 3469.29
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1 2 3 4 5 6 7 8
11.  Kerala 5.99 — 127.76 20.00 241.70 242.91
12.  Madhya Pradesh 595.02 2071.00 230.13 947.00 2210.44 9136.20
13. Maharashtra 661.91 1964.00 424.89 893.00 2229.18 7939.61
14.  Manipur 1.00 3.00 2.50 2.00 47.50 64.08
15. Orissa 83.74 181.00 157.44 607.00 956.88 927.51
16.  Punjab — - — — —_ 3397.00
17.  Rajasthan 839.40 733.00 1016.40 835.00 3297.85 6901.73
18.  Tamil Nadu 1.50 93.00 — 76.00 699.71 595.82
19.  Uttar Pradesh 1378.63 3387.00 2123.35 1269.00 7813.42 7384.35
20. West Bengal 144.42 612.00 266.38 209.00 264.86 390.94
Evaluation Studies 1.50 — 3.92 — 11.64 —
TOTAL 6655.80 10882.00 7035.11 6924.00 25690.26  56588.07
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STATEMENT-IIl

Statewise/Planwise utilisation of irrigation potential under the CAD projects

*(in 000" ha.)

Utilisation at the end

S. State Utilisation before the Utilisation at the end Utilisation at the end of
No. initiation of CAD Pro- ot Vth Plan (1977-78) Annual Plans (1979-80)  of VI Plan (1984-85)
gramme (1973-74)
No. of Potential No. of Potential No. of Potential ‘No. of Potential
Projects utilised Projects  utilised Projects  utilised Projects utilised
1 2 3 4 5 6 7 8 9 10
1. Andhra Pradesh 5 568 S 650 5 583 8 1022
2.  Assam 1 12 1 19 1 30 3 60
3. Bihar 6 534 6 781 6 1175 6 1515
4, Goa — — — — 1 — 1 —
5.  Gujarat 3 208 3 267 3 282 1 504
6. Haryana 4 26 4 a3 4 34 4 44
7. Himachal Pradesh — — - — — — 1 3
8. Jammu & Kashmir 1 1 1 4 2 6 6 17
9. Karnataka 5 34(‘3 5 582 5 510 5 669
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1 2 3 4 5 6 7 8 9 10
10. Kerala 3 70 3 110 10 70 10 147
1. Madhya Pradesh 7 214 7 317 7 582 9 697
12. Maharashtra 9 80 9 194 16 192 17 185
13. Manipur 1 — 1 — 1 — ‘2 20
14.  Orissa 3 625 3 770 3 844 3 824
15. Rajasthan 3 920 3 1007 3 .1 159 4 1174
16. Tamil Nadu 3 570 3 570 3 570 5 781
17.  Uttar Pradesh 3 223 3 995 3 1097 3 2063
18.  West Bengal 3 719 3 837 3 778 4 788

TOTAL 60 5110 60 7116 76 7912 102 10513
Note: Utilisation varies from year to year depending upon (i) availability of water (ii) choice of crops and (iii) infrastructure
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